
Date: Oct 10, 2025 

Public consultation no. C2R/2025-26/267 

RBI invites public comments on the draft “Reserve Bank of India (Standalone 

Primary Dealers) Directions, 2025” 

With a view to consolidate the existing regulatory instructions on the topic on an ‘as-

is’ basis, the draft of Reserve Bank of India (Standalone Primary Dealers) Directions 

2025 has been issued for public comments.  

Additional comments or any attachments may also be submitted by email at 

feedbackconsoldor@rbi.org.in.  

Last date for submission of comments is November 10, 2025. 

Draft Direction: PDF (1.41 MB) 

https://rbi.org.in/documents/d/rbi/standalone-primary-dealers
https://rbi.org.in/documents/d/rbi/standalone-primary-dealers
mailto:feedbackconsoldor@rbi.org.in
https://rbi.org.in/documents/d/rbi/standalone-primary-dealers


Date: Oct 10, 2025 
  
Public consultation no. C2R/2025-26/268 
 
RBI invites public comments on the draft “Reserve Bank of India (Core 

Investment Companies) Directions, 2025” 

 

With a view to consolidate the existing regulatory instructions on the topic on an ‘as-

is’ basis, the draft of Reserve Bank of India (Core Investment Companies) Directions 

2025 has been issued for public comments.  

Additional comments or any attachments may also be submitted by email at 

feedbackconsoldor@rbi.org.in.  

Last date for submission of comments is November 10, 2025. 

Draft Direction: PDF (1.09 MB) 

  

https://rbi.org.in/documents/d/rbi/core-investment-companies-1
https://rbi.org.in/documents/d/rbi/core-investment-companies-1
mailto:feedbackconsoldor@rbi.org.in
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Date: Oct 10, 2025 
  
Public consultation no. C2R/2025-26/269 
 
RBI invites public comments on the draft “Reserve Bank of India (Non-Banking 

Financial Companies - Account Aggregator) Directions, 2025” 

 

With a view to consolidate the existing regulatory instructions on the topic on an ‘as-

is’ basis, the draft of Reserve Bank of India (Non-Banking Financial Companies - 

Account Aggregator) Directions 2025 has been issued for public comments.  

Additional comments or any attachments may also be submitted by email at 

feedbackconsoldor@rbi.org.in.  

Last date for submission of comments is November 10, 2025. 

Draft Direction: PDF (834.82 KB) 

  

https://rbi.org.in/documents/d/rbi/non-banking-financial-companies-account-aggregator
https://rbi.org.in/documents/d/rbi/non-banking-financial-companies-account-aggregator
mailto:feedbackconsoldor@rbi.org.in
https://rbi.org.in/documents/d/rbi/non-banking-financial-companies-account-aggregator


Date: Oct 10, 2025 
  
Public consultation no. C2R/2025-26/270 
 
RBI invites public comments on the draft “Reserve Bank of India (Mortgage 

Guarantee Companies) Directions, 2025” 

 

With a view to consolidate the existing regulatory instructions on the topic on an ‘as-

is’ basis, the draft of Reserve Bank of India (Mortgage Guarantee Companies) 

Directions 2025 has been issued for public comments.  

Additional comments or any attachments may also be submitted by email at 

feedbackconsoldor@rbi.org.in.  

Last date for submission of comments is November 10, 2025. 

Draft Direction: PDF (510.28 KB) 

  

https://rbi.org.in/documents/d/rbi/mortgage-guarantee-companies
https://rbi.org.in/documents/d/rbi/mortgage-guarantee-companies
mailto:feedbackconsoldor@rbi.org.in
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Date: Oct 10, 2025 
  
Public consultation no. C2R/2025-26/271 
 
RBI invites public comments on the draft “Reserve Bank of India (Non-Banking 

Financial Companies – Peer to Peer Lending Platform) Directions, 2025” 

 

With a view to consolidate the existing regulatory instructions on the topic on an ‘as-

is’ basis, the draft of Reserve Bank of India (Non-Banking Financial Companies – 

Peer to Peer Lending Platform) Directions 2025 has been issued for public 

comments.  

Additional comments or any attachments may also be submitted by email at 

feedbackconsoldor@rbi.org.in.  

Last date for submission of comments is November 10, 2025. 

Draft Direction: PDF (829.55 KB) 
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Date: Oct 10, 2025 
  
Public consultation no. C2R/2025-26/272 
 
RBI invites public comments on the draft “Reserve Bank of India (Non-Banking 

Financial Companies – Microfinance Institution) Directions, 2025” 

 

With a view to consolidate the existing regulatory instructions on the topic on an ‘as-

is’ basis, the draft of Reserve Bank of India (Non-Banking Financial Companies – 

Microfinance Institution) Directions 2025 has been issued for public comments.  

Additional comments or any attachments may also be submitted by email at 

feedbackconsoldor@rbi.org.in.  

Last date for submission of comments is November 10, 2025. 

Draft Direction: PDF (297.04 KB) 

  

https://rbi.org.in/documents/d/rbi/non-banking-financial-companies-microfinance-institution
https://rbi.org.in/documents/d/rbi/non-banking-financial-companies-microfinance-institution
mailto:feedbackconsoldor@rbi.org.in
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Date: Oct 10, 2025 
  
Public consultation no. C2R/2025-26/273 
 
RBI invites public comments on the draft “Reserve Bank of India (Non-

Operating Financial Holding Companies) Directions, 2025” 

 

With a view to consolidate the existing regulatory instructions on the topic on an ‘as-

is’ basis, the draft of Reserve Bank of India (Non-Operating Financial Holding 

Companies) Directions 2025 has been issued for public comments.  

Additional comments or any attachments may also be submitted by email at 

feedbackconsoldor@rbi.org.in.  

Last date for submission of comments is November 10, 2025. 

Draft Direction: PDF (305.5 KB) 
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Date: Oct 10, 2025 
  
Public consultation no. C2R/2025-26/274 
 
RBI invites public comments on the draft “Reserve Bank of India (Non-Banking 

Financial Companies – Miscellaneous) Directions, 2025” 

 

With a view to consolidate the existing regulatory instructions on the topic on an ‘as-

is’ basis, the draft of Reserve Bank of India (Non-Banking Financial Companies – 

Miscellaneous) Directions 2025 has been issued for public comments.  

Additional comments or any attachments may also be submitted by email at 

feedbackconsoldor@rbi.org.in.  

Last date for submission of comments is November 10, 2025. 

Draft Direction: PDF (281.24 KB) 
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